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(b) if so, what steps are being taken
by Government to curb this monopoly by
one company ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI1
FAKHRUDDIN ALI AHMED): (a)
M/s. Oldham & Son (India) Limited aie
the major manufacturers of this equip-
ment in India and Kilburn Division of
M/s, Macneill & Barry Litd, are their sole
selling Agents,

(b) Appropriate action will be consi-
dered in accordance with the provisions
of the Monopolies & Restrictive  Trade
Practices Act, 1969, when it is brought
into force in a few months time,

FUNDAMENTAL RIGHTS

*13. SHRI BANKA BEHARY DAS:
Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

(a) whether Government have taken
any final decision to restore the power of
the Parliament to amend Fundamental
Rights enshrined in the Constitution of
India; and

(b) if so, the steps that are being taken
in this regard?

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI P, GOVINDA
MENON) : (a) and (b) As the Hon’ble
Member may be aware, a private Member's
Bill for an amendment of the Constitution
in this behalf was referied to a Joint
Committee which gave its report Lo
Parliament in July 1968. The Bill as
amended by the Joint Commutice is
pending consideration in the Lok Sabha.
The Government supported the Bill at the
consideration stage. The Bill as reported
by the Select Committee is considered to
require some amendments,

CONVERSION OF THE RAILWAY BOARD INTO
AUTONOMOUS CORPORATION
*14, SHRI THILLAI VILLALAN :
SHRI G, P. SOMASUNDARAM :
SHRI KANCHI KALYANA-
SUNDARAM :
SHRI S. SIVAPRAKASAM :
SHRI N, SRI RAMA REDDY :
SHRI M, P. BHARGAVA :
Will the Minister of RAILWAYS be
pleased 10 state :
(a) whether Government have any pro-
posal under consideration to convert the
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Railway Board into an autonomous cor-
poration as recommended by the conven-
tion of All India Railwaymen's Federation
held at Agra recently;

(b) if so, the details thereof, and

(c) whether Government have received
any representation from the railway
employees in regard to the working of the
Railway Board ?

THE MINISTER OF RAILWAYS
(SHRI GULZARILAL NANDA): (a)
No sir.

(b) Does not arise,

(c) No sir,
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T[CLOSURE OF LEVEL
VIKROLI STATION ON WESTERN KAILWAY

*15. SHRI SUNDAR SINGH
{BHANDARIL : Will the Minisier of
RAILWAYS be pleased to state .

(a) the time since when level crossing
near Vikroli station on the Westein Railway
has been closed; and

(b) whether Government have under
consideration any proposal to provide an
approach road to that station for the
benefit of the residents of Vikroli 7]
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(SHRI GULZARILAL NANDA): (a)
I'rom 1-5-1964. (Vikroli station is on
Cential Railway and not on Western Rail-

way).
(b) Ng, Sir.]

i[ 1 English translation,

CROSSING  NEAR




